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candidates and fresh graduate: arnonn: 
those who have applied for the Indian 
Administrative Service Emergency Recruit­
,nent Examination; and 

(b) the number of Scheduled Ca,tes 
candidates under each category ? 

Tbe Mlnlater ln the Mlnlatry of 
Home Affaln (Shrl Datar): (a) and (b). 
The total number of applications received 
up to the 3m July, 1956 is 22,896. 

As already stated in reply to Starred 
Question No. 102 answered on the 18th 
July, 1956, the closing date for receipt of 
applications from candidates intending to 
appear at the centres of examination open­
ed abroad is 17th Ausuat, 1956. 

It will take some time to compile the 
statistics required in parts (a) and (b) 
of the question. As soon as the infor­
mation is collected, a statement giving the 
information will be laid on the Table of the 
Hou1e. 
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Coal 
•173. Shri Hem Rah Will the Minie­

ter of Natural ReeoureM 1111d Sdend-
8c Rnearcb be pleased to 1tate: 

(a) whether it. is fact that the Pun­
jab Government has requested the Central 
Government for carrying out a aurvey of 
Sihur Pain in Deragopipur Tahsil Punjab 
w�re big coal depolit1 are supposed to 
exist; and 

(�) if so, whether any survey of the 
area 11 propoeed to be  undertaken ? 

The Mmiater of Natural lteNllftN 
(lhrl It. D. MalaYiJa): (a) and (b) 

A statement aivina the required informa­
tion is laid on the Table of the Houte. 
[Su Appendix V, annexure No. 33.J 

Pucluryat S,nem la Trlpun 1111d 
Maalplll' 

•174- lhrl D._..daa O.b: Wnt the 
Miniater of Home Uain be pleued to 
atate: 

(a) the rcaaona for  delay in introduc­
tion of Pa'\chayat System in Tripura 
and Manipur; and 

(b\ whether Government propoee to 
intr�ucc Panchayat Syatem In both 
State, before the next general eloe­
tio11s ? 

The M1alater
. 

.. die Hla1atrJ ., 
Home Aft'aln (Sbri Datar)1 (1) and <b). 
Villqe Authorities are already functioning 
in the Hill Areu of Manipur. There 
are however no Panchayata in the Mani­
pUr Valley and Tripura. It hal therefore 
been decided to extend the Auam Rural 
P111chay1t Act, 1948, to these areas. This 
Act required aomc amendment, ro enable 
the Pandlaym to function more allciently, 
aad thole are under conalderarion. 
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Kamada: Will the Minia-
ter of Allain be pleued to atate: 

(a) whether the process of ftnancw 
interration of the State of Jammu 
and Kashmir with the Indian Union, 
aa cnviaqcd in the Deihl Agreement of 
r9s2 ha, been completed; and 

(b) if not. how far it hal propae­
ed ?  

'l1lle Mllllater la tlN Mimac17 of 
Home Amlln (Shrl Datar)1 (a) A new 
financial relationship between the Govern­
ment of India and the Government of 
Jammu and Kaabmir bu beea reached u 
contemplated by the Delhi A,recmcnt. 
Thia it embodied in two A,reementa-011.e 
under Article 3o6 of the Conatirudoo, 
and the other under Article, 278 and 29�. 




